
AT IMPHAL

NOTIFICATION
Imphal the 03'd August, 2023

No' HCM/U96-BENCH/ : It is informed to all learned members ofthe Bar and litigants that on urgent mentioning, pIL No. 33 of 2023 was taken up asunlisted item on 02.08.2023 at late hours by a Division Bench of Hon,ble Mr. Justice A.Bimol singh and Hon'ble Mr. Justice A. Guneshwar sharma.
Fufther, in view of the recusal of Hon'ble Mr. Justice A. Bimol Singh from

hearing the matter, and upon urgent mentioning of the matter on 03.08.2023, the
Hon'ble Acting Chief Justice, has directed to take up the matter as unlisted item todayi'e' 03'08'2023 at 6'00 AM before a Division Bench of Hon'ble The Acting chief Justiceand Hon'bre Mr. Justice A. Guneshwar sharma. Accordingry, item no. 1 in thesupplementary-l cause list dated 03.08.2023 before the Division Bench of Hon,ble Mr.lustice A' Bimol Singh and Hon'ble Mr. Justice A. Guneshwar sharma, stands deleted.
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